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Supreme Court   [6] 
CIT v. Santosh Kumar Agarwal, (B.V. Nagarathna and Prashant Kumar Mishra, JJ.), 2023 SCC 

OnLine SC 2581 
Kalua Ram v. Agra Development Authority, (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC 

OnLine SC 365 
Mizo Chief Council Mizoram v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC 

OnLine SC 369 
Om Sakthi Sekar v. V. Sukumar, (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC OnLine SC 368 
Raj Bahadur Singh v. State of Uttarakhand, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2026 SCC 

OnLine SC 366 
Rajendra v. State of Uttarakhand, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2026 SCC OnLine 

SC 367 
  
Allahabad High Court   [10] 

Ajay Pal Gupta v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 8671 
Amitabh Pandey v. Indu Dwivedi, (Manish Kumar Nigam, J.), 2026 SCC OnLine All 577 
Anil Kumar Singh v. State of U.P., (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 578 
Dharampal Yadav v. State of U.P., (Rajan Roy and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC 

OnLine All 579 
Dharampal Yadav v. State of U.P., (Rajan Roy and Indrajeet Shukla, JJ.), 2025 SCC OnLine All 

8672 
Maranatha Full Gospel Ministries v. State of U.P., (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 

SCC OnLine All 580 
Prem Pratap Singh v. State of U.P., (Gajendra Kumar, J.), 2023 SCC OnLine All 5488 
Prem Singh v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 10162 
SCC Builders (P) Ltd. v. State of U.P., (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC 

OnLine All 575 
Yunus Khan v. A.K. Singh, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All 576 

  
Andhra Pradesh High Court   [22] 

Bathina Srilakshmi v. CIT, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC OnLine AP 
602 

Chennuru Krishna Reddy v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 609 
Dudekula Chinna Madhu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 595 
Eddala Naveen Krishna v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine 

AP 598 
G. Meera Bai v. H.E. Dept, (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 607 
Gullapalli Vijaya Lakshmi v. Kanigalpula Narasimha Rao, (R Raghunandan Rao, J.), 2026 SCC 

OnLine AP 605 
Gummadi Usha Rani v. Sure Mallikarjuna Rao, (Ravi Nath Tilhari, J.), 2025 SCC OnLine AP 5128 
K. Adinarayana Reddy v. Southern Power Distribution Co. of A.P. Ltd., (Maheswara Rao 

Kuncheam, J.), 2026 SCC OnLine AP 608 
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M. Vijay Bhaskara Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine 
AP 597 

Malipatil Madhukar Rao v. Mali Patil Vedansh, (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC 
OnLine AP 601 

Muppavarapu Chowdary & Leela Krishna Prasad Trust v. Mandal Legal Services Authority, (R. 
Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC OnLine AP 610 

New India Assurance Co. Ltd. v. Kaligiti Padma, (T.C.D. Sekhar, J.), 2026 SCC OnLine AP 603 
P. Balasubrahmanyam v. Union of India, (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine 

AP 599 
Pasupuleti Vijaya Durga v. Mohd. Masthan Khan, (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 593 
Pola Venkateswarlu v. Elavarapu Jaya Babu, (R Raghunandan Rao, J.), 2026 SCC OnLine AP 604 
Rallpalli Venkata Ramana Murthy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC 

OnLine AP 600 
Sangati Sivaiah v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 596 
Srinu Vasanthavarapu v. National Faceless Assessment Center, (R. Raghunandan Rao and T.C.D. 

Sekhar, JJ.), 2026 SCC OnLine AP 606 
State of A.P. v. SCLCR 18g Joint Venture, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC 

OnLine AP 592 
Sure Mallikarjuna Rao v. Gummadi Usha Rani, (Nyapathy Vijay, J.), 2024 SCC OnLine AP 5882 
Tungala Naresh v. Korrapati Rama Rao, (R. Raghunandan Rao, J.), 2026 SCC OnLine AP 591 
Venkata Ramireddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 

594 
  
Bombay High Court   [28] 

Antara Housing v. Primeland Constructions, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 1880 
Aprn Enterprises (P) Ltd. v. Patel Group & Co., (Gauri Godse, J.), 2026 SCC OnLine Bom 1869 
Bharat Sanchar Nigam Ltd. v. Microtex Energy (P) Ltd., (Sandeep V. Marne, J.), 2026 SCC OnLine 

Bom 1867 
Chotu Lal v. Union of India, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine Bom 6018 
Dwarkadas Mantri Nagari Sahakari Bank Ltd. v. Sakharam Gunaji Mane, (Abhay S. Waghwase, J.), 

2026 SCC OnLine Bom 1873 
Gokul v. Yuvraj, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1881 
Gokul v. Yuvraj, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1883 
Gokul v. Yuvraj, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1886 
Juby Jacob v. Rajat Seth, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom 1876 
Kausar Buddan Khan v. Victoria Timber Supplying Co., (Sandeep V. Marne, J.), 2026 SCC OnLine 

Bom 1865 
Khushi Haribhau Bayaskar v. Scheduled Tribes Caste Certificate Scrutiny Committee, (M.S. Jawalkar 

and Nandesh S. Deshpande, JJ.), 2026 SCC OnLine Bom 1887 
Madhowji Thakersey Sons & Co. v. Mehta Warehousing Co., (Sandeep V. Marne, J.), 2026 SCC 

OnLine Bom 1866 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247506


 - 6 - 

© EBC Publishing Pvt Ltd 

Nair Coal Services (P) Ltd. v. Vijay Mani Menon, (Urmila Joshi-Phalke, J.), 2026 SCC OnLine Bom 
1874 

Nikhil Rajendra More v. Vishakha Nikhil More, (Abhay J. Mantri, J.), 2025 SCC OnLine Bom 6284 
Osterreichischer Lloyd Seereederei (Cyprus) Ltd. v. Victore Ships (P) Ltd., (Somasekhar 

Sundaresan, J.), 2026 SCC OnLine Bom 1868 
Perfect Infraengineers Ltd. v. Board of Directors of ICICI Bank, (A.S. Chandurkar and Rajesh S. 

Patil, JJ.), 2024 SCC OnLine Bom 6017 
Peter Inacio Fernandes v. Sarpanch, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 1888 
Prashant Manohar Badlani v. Monica Ashwin Dudani, (Milind N. Jadhav, J.), 2026 SCC OnLine 

Bom 1878 
Prashant Manohar Badlani v. Monica Ashwin Dudani, (Milind N. Jadhav, J.), 2026 SCC OnLine 

Bom 1879 
Prashant Sunil Kachole v. State of Maharashtra, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC 

OnLine Bom 1882 
Sachin Salunkhe v. Cruz Victorino Cardozo, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom 

1875 
Shabbir A. Tambawala v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 

2026 SCC OnLine Bom 1884 
Sheela Dinkar Sawle v. Navalkishor, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 1877 
Smurti Waghdhare v. Directorate General of GST Intelligence, (G.S. Kulkarni and Aarti Sathe, JJ.), 

2026 SCC OnLine Bom 1885 
State of Maharashtra v. Tejas, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 

1870 
Suresh Bapu Koli v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC 

OnLine Bom 1871 
Thermax Ltd. v. National Faceless Assessment Centre Assessment Unit, Income Tax Department, 

(G.S. Kulkarni and Advait M. Sethna, JJ.), 2024 SCC OnLine Bom 5524 
Vivek Khushal Rangari v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 1872 

  
Calcutta High Court   [15] 

Gayanatha Pandey v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 1682 
Governor v. Anil Kumar, (Arijit Banerjee and Apurba Sinha Ray, JJ.), 2026 SCC OnLine Cal 1560 
Sukharanjan Halder v. Governor, (Arijit Banerjee, J.), 2026 SCC OnLine Cal 1562 
Tractel International S.A.S. v. Tractel Tirfor India (P) Ltd., (Ravi Krishan Kapur, J.), 2023 SCC 

OnLine Cal 6748 
Tractel International SAS v. Tractel Tirfor India (P) Ltd., (Ravi Krishan Kapur, J.), 2025 SCC 

OnLine Cal 10813 
Tractel SAS v. Tractel Tirfor India (P) Ltd., (Sugato Majumdar, J.), 2022 SCC OnLine Cal 4729 
Tractel SAS v. Tractel Tirfor India (P) Ltd., (Sugato Majumdar, J.), 2022 SCC OnLine Cal 4730 
Tractel SAS v. Tractel Tirfor India (P) Ltd., (Sugato Majumdar, J.), 2023 SCC OnLine Cal 6747 
Tractel SAS v. Tractel Tirfor India (P) Ltd., (Sugato Majumdar, J.), 2023 SCC OnLine Cal 6749 
Tractel SAS v. Tractel Tirfor India (P) Ltd., (Sugato Majumdar, J.), 2023 SCC OnLine Cal 6750 
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Tractel SAS v. Tractel Tirfor India (P) Ltd., (Sugato Majumdar, J.), 2023 SCC OnLine Cal 6751 
Tractel Trifor India (P) Ltd. v. Tractel International S.A.S., (Debangsu Basak and Md. Shabbar 

Rashidi, JJ.), 2025 SCC OnLine Cal 10812 
Union of India v. Samir Kumar Das, (Arijit Banerjee and Apurba Sinha Ray, JJ.), 2026 SCC OnLine 

Cal 1561 
Uttam Naskar v. State of W.B., (Raja Basu Chowdhury, J.), 2023 SCC OnLine Cal 6752 
Uttam Naskar v. State of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 12163 

  
Chhattisgarh High Court   [2] 

Public Information Officer v. Chhattisgarh State Information Commission, (Parth Prateem Sahu, J.), 
2024 SCC OnLine Chh 14082 

Rohit Jangde v. State Of Chhattisgarh, (Goutam Bhaduri and Deepak Kumar Tiwari, JJ.), 2023 SCC 
OnLine Chh 6058 

  
Delhi High Court   [36] 

Amit Bhandari v. State (NCT of Delhi), (Saurabh Banerjee, J.), 2026 SCC OnLine Del 910 
Amit Goel v. State (NCT of Delhi), (Saurabh Banerjee, J.), 2026 SCC OnLine Del 915 
Anwar v. State (NCT of Delhi), (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 914 
Arun Chauhan v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 897 
Crocodile International Pte. Ltd. v. LA Chemise Lacoste, (C. Hari Shankar and Om Prakash Shukla, 

JJ.), 2026 SCC OnLine Del 923 
Dheerpal v. State (NCT of Delhi), (Saurabh Banerjee, J.), 2026 SCC OnLine Del 909 
DMRC v. Garuda Urban Remedies Ltd., (Vivek Chaudhary and Renu Bhatnagar, JJ.), 2026 SCC 

OnLine Del 891 
E Trav Tech Ltd. v. Union of India, (V. Kameswar Rao and Manmeet Pritam Singh Arora, JJ.), 2026 

SCC OnLine Del 924 
Gaje Singh v. Union of India, (V. Kameswar Rao and Manmeet Pritam Singh Arora, JJ.), 2026 SCC 

OnLine Del 895 
Govind Bahadur Thapa v. State, (Saurabh Banerjee, J.), 2026 SCC OnLine Del 916 
Indian H.M. Co. Ltd. v. Commr. Delhi Department of Trade & Taxes, (Yashwant Varma and 

Dharmesh Sharma, JJ.), 2024 SCC OnLine Del 9886 
Kali Charan v. Union of India, (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 912 
Madras Security Printers (P) Ltd. v. National Institute for Smart Govt., (V. Kameswar Rao and 

Manmeet Pritam Singh Arora, JJ.), 2026 SCC OnLine Del 925 
Manoj v. State (NCT of Delhi), (Saurabh Banerjee, J.), 2026 SCC OnLine Del 908 
Medi International Inc. v. Commr. of DGST, (Yashwant Varma and Dharmesh Sharma, JJ.), 2024 

SCC OnLine Del 10160 
Murari Kumar Singh v. Union of India, (V. Kameswar Rao and Manmeet Pritam Singh Arora, JJ.), 

2026 SCC OnLine Del 926 
Nadeem Majid Oomerbhoy v. Gautam Tank, (Tejas Karia, J.), 2026 SCC OnLine Del 917 
Neway Industries (P) Ltd. v. Mold-Tek Packaging Ltd., (C. Hari Shankar and Om Prakash Shukla, 

JJ.), 2026 SCC OnLine Del 892 
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Food Safety and Standards (Licensing and Registration of Food Businesses) Amendment Regulations, 
2026 [Preamble] 

Food Safety and Standards (Licensing and Registration of Food Businesses) Amendment Regulations, 
2026 [Regulation 1. ] 

Food Safety and Standards (Licensing and Registration of Food Businesses) Amendment Regulations, 
2026 [Regulation 2. ] 

Food Safety and Standards (Licensing and Registration of Food Businesses) Amendment Regulations, 
2026 [Regulation 3. ] 

Small Industries Development Bank of India Pension (Amendment) Regulations, 2026 [Preamble] 
Small Industries Development Bank of India Pension (Amendment) Regulations, 2026 [Regulation 1] 
Small Industries Development Bank of India Pension (Amendment) Regulations, 2026 [Regulation 2] 
Small Industries Development Bank of India Pension (Amendment) Regulations, 2026 [Regulation 3] 
Small Industries Development Bank of India Pension (Amendment) Regulations, 2026 [Regulation 4] 
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2026 [Preamble] 
Armed Forces Headquarters Official Language Service (Group ‘A’ and ‘B’ Posts) Amendment Rules, 

2026 [Rule 1. Short title and commencement] 
Armed Forces Headquarters Official Language Service (Group ‘A’ and ‘B’ Posts) Amendment Rules, 

2026 [Rule 2] 
Income-tax Appellate Tribunal, Library and Information Assistant (Group ‘B’ Posts) Recruitment 

Rules, 2026 [Preamble] 
Income-tax Appellate Tribunal, Library and Information Assistant (Group ‘B’ Posts) Recruitment 

Rules, 2026 [Rule 1. Short title and commencement] 
Income-tax Appellate Tribunal, Library and Information Assistant (Group ‘B’ Posts) Recruitment 

Rules, 2026 [Rule 2. Number of posts, classification and level in pay-matrix] 
Income-tax Appellate Tribunal, Library and Information Assistant (Group ‘B’ Posts) Recruitment 

Rules, 2026 [Rule 3. Method of recruitment, age-limit, other qualifications, etc] 
Income-tax Appellate Tribunal, Library and Information Assistant (Group ‘B’ Posts) Recruitment 

Rules, 2026 [Rule 4. Disqualifications] 
Income-tax Appellate Tribunal, Library and Information Assistant (Group ‘B’ Posts) Recruitment 

Rules, 2026 [Rule 5. Power to Relax] 
Income-tax Appellate Tribunal, Library and Information Assistant (Group ‘B’ Posts) Recruitment 

Rules, 2026 [Rule 6. Saving] 
Income-tax Appellate Tribunal, Library and Information Assistant (Group ‘B’ Posts) Recruitment 

Rules, 2026 [Schedule] 
Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 

Director, (Group ‘A’ Post), Recruitment Rules, 2025 [Preamble] 
Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 

Director, (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 1. Short title and commencement] 
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Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Director, (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 2. Number of post, classification and 
level in pay matrix] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Director, (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 3. Method of recruitment, age-limit, 
qualifications, etc] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Director, (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 4. Disqualification] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Director, (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 5. Powers to relax] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Director, (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 6. Saving] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Director, (Group ‘A’ Post), Recruitment Rules, 2025 [Schedule] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Language) Group ‘A’ post, Recruitment Rules, 2025 
[Preamble] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Language) Group ‘A’ post, Recruitment Rules, 2025 [Rule 
1. Short title and commencement] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Language) Group ‘A’ post, Recruitment Rules, 2025 [Rule 
2. Number of post, classification and level in pay matrix] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Language) Group ‘A’ post, Recruitment Rules, 2025 [Rule 
3. Method of recruitment, age-limit, qualifications, etc] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Language) Group ‘A’ post, Recruitment Rules, 2025 [Rule 
4. Disqualification] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Language) Group ‘A’ post, Recruitment Rules, 2025 [Rule 
5. Power to relax] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Language) Group ‘A’ post, Recruitment Rules, 2025 [Rule 
6. Saving] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Language) Group ‘A’ post, Recruitment Rules, 2025 
[Schedule] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Administrative Officer (Group ‘A’ Post), Recruitment Rules, 2025 [Preamble] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Administrative Officer (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 1. Short title and 
commencement] 
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Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Administrative Officer (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 2. Number of post, 
classification and level in pay matrix] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Administrative Officer (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 3. Method of 
recruitment, age-limit, qualifications, etc] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Administrative Officer (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 4. Disqualification] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Administrative Officer (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 5. Powers to relax] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Administrative Officer (Group ‘A’ Post), Recruitment Rules, 2025 [Rule 6. Saving] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, 
Administrative Officer (Group ‘A’ Post), Recruitment Rules, 2025 [Schedule] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Preamble] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 1. Short title and commencement] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 2. Number of post, classification and level in pay matrix] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 3. Method of recruitment, age-limit, qualifications, etc] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 4. Disqualification] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 5. Powers to relax] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 6. Saving] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Assistant Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Schedule] 

Regional Implementation Office of the Department of Official Language, Stenographer Grade I 
(Group ‘B’ Post) Recruitment Rules, 2025 [Preamble] 

Regional Implementation Office of the Department of Official Language, Stenographer Grade I 
(Group ‘B’ Post) Recruitment Rules, 2025 [Rule 1. Short title and commencement] 

Regional Implementation Office of the Department of Official Language, Stenographer Grade I 
(Group ‘B’ Post) Recruitment Rules, 2025 [Rule 2. Number of post, classification and level in pay 
matrix] 
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Regional Implementation Office of the Department of Official Language, Stenographer Grade I 
(Group ‘B’ Post) Recruitment Rules, 2025 [Rule 3. Method of recruitment, age limit, 
qualifications, etc] 

Regional Implementation Office of the Department of Official Language, Stenographer Grade I 
(Group ‘B’ Post) Recruitment Rules, 2025 [Rule 4. Disqualification] 

Regional Implementation Office of the Department of Official Language, Stenographer Grade I 
(Group ‘B’ Post) Recruitment Rules, 2025 [Rule 5. Power to relax] 

Regional Implementation Office of the Department of Official Language, Stenographer Grade I 
(Group ‘B’ Post) Recruitment Rules, 2025 [Rule 6. Saving] 

Regional Implementation Office of the Department of Official Language, Stenographer Grade I 
(Group ‘B’ Post) Recruitment Rules, 2025 [Schedule] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Joint Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Preamble] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Joint Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 1. Short title and commencement] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Joint Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 2. Number of post, classification and level in pay matrix] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Joint Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 3. Method of recruitment, age-limit, qualifications, etc] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Joint Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 4. Disqualification] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Joint Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 5. Powers to relax] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Joint Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Rule 6. Saving] 

Ministry of Home Affairs, Department of Official Language, Central Hindi Training Institute, Hindi 
Teaching Scheme, Joint Director (Hindi Typewriting and Hindi Stenography) Group ‘A’ Post, 
Recruitment Rules, 2025 [Schedule] 

Companies (Accounting Standards) Amendment Rules, 2026 [Preamble] 
Companies (Accounting Standards) Amendment Rules, 2026 [Rule 1. Short title and commencement] 
Companies (Accounting Standards) Amendment Rules, 2026 [Rule 2] 
Directorate of Marketing and Inspection, Junior Statistical Assistant (Group ‘C’ Post), Recruitment 

Rules, 2026 [Preamble] 
Directorate of Marketing and Inspection, Junior Statistical Assistant (Group ‘C’ Post), Recruitment 

Rules, 2026 [Rule 1. Short title and commencement] 
Directorate of Marketing and Inspection, Junior Statistical Assistant (Group ‘C’ Post), Recruitment 

Rules, 2026 [Rule 2. Number of post, classification and level in pay matrix] 
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Directorate of Marketing and Inspection, Junior Statistical Assistant (Group ‘C’ Post), Recruitment 
Rules, 2026 [Rule 3. Method of recruitment, age - limit, qualifications, etc] 

Directorate of Marketing and Inspection, Junior Statistical Assistant (Group ‘C’ Post), Recruitment 
Rules, 2026 [Rule 4. Disqualification] 

Directorate of Marketing and Inspection, Junior Statistical Assistant (Group ‘C’ Post), Recruitment 
Rules, 2026 [Rule 5. Power to relax] 

Directorate of Marketing and Inspection, Junior Statistical Assistant (Group ‘C’ Post), Recruitment 
Rules, 2026 [Rule 6. Saving] 

Directorate of Marketing and Inspection, Junior Statistical Assistant (Group ‘C’ Post), Recruitment 
Rules, 2026 [Schedule] 

Marine Aids to Navigation (Vessel Traffic Services) Rules, 2026 [Preamble] 
Marine Aids to Navigation (Vessel Traffic Services) Rules, 2026 [Rule 1. Short title and 

commencement] 
Marine Aids to Navigation (Vessel Traffic Services) Rules, 2026 [Rule 2. Definitions] 
Marine Aids to Navigation (Vessel Traffic Services) Rules, 2026 [Rule 3. Category of vessel traffic 

services] 
Marine Aids to Navigation (Vessel Traffic Services) Rules, 2026 [Rule 4. Manner of appointment of 

Competent Authority for vessel traffic services] 
Marine Aids to Navigation (Vessel Traffic Services) Rules, 2026 [Rule 5. Functions of the Competent 

Authority and the manner of discharge of its functions] 
Marine Aids to Navigation (Vessel Traffic Services) Rules, 2026 [Rule 6. Use of Vessel Traffic 

Services by vessels] 
Metro Railways (Naming or Renaming of stations) Rules, 2026 [Preamble] 
Metro Railways (Naming or Renaming of stations) Rules, 2026 [Rule 1. Short title and 

commencement] 
Metro Railways (Naming or Renaming of stations) Rules, 2026 [Rule 2. Definitions] 
Metro Railways (Naming or Renaming of stations) Rules, 2026 [Rule 3. Naming or renaming of 

stations] 
Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 

Certification etc. Examination Rules, 2026 [Preamble] 
Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 

Certification etc. Examination Rules, 2026 [Rule 1. Short title and commencement] 
Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 

Certification etc. Examination Rules, 2026 [Rule 10. Power to relax] 
Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 

Certification etc. Examination Rules, 2026 [Rule 11. Saving] 
Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 

Certification etc. Examination Rules, 2026 [Rule 2. Definition] 
Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 

Certification etc. Examination Rules, 2026 [Rule 3. Conditions of eligibility] 
Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 

Certification etc. Examination Rules, 2026 [Rule 4. Holding of the examination] 
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Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 
Certification etc. Examination Rules, 2026 [Rule 5. Results] 

Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 
Certification etc. Examination Rules, 2026 [Rule 6. Appointment] 

Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 
Certification etc. Examination Rules, 2026 [Rule 7. Liability to pass typewriting test] 

Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 
Certification etc. Examination Rules, 2026 [Rule 8. Removal of name from merit list on 
resignation, etc] 

Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 
Certification etc. Examination Rules, 2026 [Rule 9. Penalty for impersonation or other 
misconduct] 

Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 
Certification etc. Examination Rules, 2026 [Schedule] 

Legal Metrology (General) Third Amendment Rules, 2026 [Preamble] 
Legal Metrology (General) Third Amendment Rules, 2026 [Rule 1. Short title and commencement] 
Legal Metrology (General) Third Amendment Rules, 2026 [Rule 2] 
Ministry of Law and Justice, Legislative Department, Vidhi Sahitya Prakashan (Group ‘A’ posts) 

Recruitment Rules, 2026 [Preamble] 
Ministry of Law and Justice, Legislative Department, Vidhi Sahitya Prakashan (Group ‘A’ posts) 

Recruitment Rules, 2026 [Rule 1. Short title and commencement] 
Ministry of Law and Justice, Legislative Department, Vidhi Sahitya Prakashan (Group ‘A’ posts) 

Recruitment Rules, 2026 [Rule 2. Application] 
Ministry of Law and Justice, Legislative Department, Vidhi Sahitya Prakashan (Group ‘A’ posts) 

Recruitment Rules, 2026 [Rule 3. Number of posts, classification and level in pay matrix] 
Ministry of Law and Justice, Legislative Department, Vidhi Sahitya Prakashan (Group ‘A’ posts) 

Recruitment Rules, 2026 [Rule 4. Method of recruitment, age-limit and qualifications, etc] 
Ministry of Law and Justice, Legislative Department, Vidhi Sahitya Prakashan (Group ‘A’ posts) 

Recruitment Rules, 2026 [Rule 5. Disqualification] 
Ministry of Law and Justice, Legislative Department, Vidhi Sahitya Prakashan (Group ‘A’ posts) 

Recruitment Rules, 2026 [Rule 6. Power to relax] 
Ministry of Law and Justice, Legislative Department, Vidhi Sahitya Prakashan (Group ‘A’ posts) 

Recruitment Rules, 2026 [Rule 7. Saving] 
Ministry of Law and Justice, Legislative Department, Vidhi Sahitya Prakashan (Group ‘A’ posts) 

Recruitment Rules, 2026 [Schedule] 
  
Central Notifications   [24] 

Ministry of Finance [6/2026-Cust [Amendment in Notification No. G.S.R 781 (E)]] 
Ministry of Agriculture [Directorate of Marketing and Inspection, Junior Statistical Assistant (Group 

'C' Post), Recruitment Rules, 2026 Noti. No. G.S.R. 170(E)] 
Ministry of Agriculture [Fertiliser (Inorganic, Organic or Mixed) (Control) (Second) Amendment 

Order, 2026 Noti. No. S.O. 1242(E)] 
Ministry of Commerce and Industry [Public Notice No. 51/2025-26] 
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Ministry of Consumer Affairs [Legal Metrology (General) Third Amendment Rules, 2026 Noti. No. 
G.S.R. 175(E)] 

Ministry of Corporate Affairs [Companies (Accounting Standards) Amendment Rules, 2026 Noti. No. 
G.S.R. 169(E)] 

Ministry of Defence [Noti. No. S.R.O. 7] 
Ministry of Defence [Armed Forces Headquarters Official Language Service (Group ‘A’ and ‘B’ 

Posts) Amendment Rules, 2026 Noti. No. S.R.O. 8] 
Ministry of Electronics and Information Technology [Standardisation, Testing and Quality 

Certification Directorate, Assistant Section Officer, Limited Departmental Competitive 
Examination Rules, 2026 Noti. No. G.S.R. 179(E)] 

Ministry of Finance [Small Industries Development Bank of India Pension [Amendment] Regulations, 
2026 HRDV No. 02112/Staff] 

Ministry of Finance [Narcotic Drugs and Psychotropic Substances (Regulation of Controlled 
Substances) Amendment Order, 2026 Noti. No. S.O. 1259(E)] 

Ministry of Health and Family Welfare [Food Safety and Standards (Licensing and Registration of 
Food Businesses) Amendment Regulations, 2026 Noti. No. RCD-01002/1/2021-Regulatory-
FSSAI-Part(1)] 

Ministry of Home Affairs [Ministry of Home Affairs, Department of Official Language, Central Hindi 
Training Institute, Director, (Group ‘A’ Post), Recruitment Rules, 2025 Noti. No. G.S.R. 160(E)] 

Ministry of Home Affairs [Ministry of Home Affairs, Department of Official Language, Central Hindi 
Training Institute, Hindi Teaching Scheme, Assistant Director (Language) Group ‘A’ post, 
Recruitment Rules, 2025 Noti. No. G.S.R. 161(E)] 

Ministry of Home Affairs [Ministry of Home Affairs, Department of Official Language, Central Hindi 
Training Institute, Administrative Officer (Group ‘A’ Post), Recruitment Rules, 2025 Noti. No. 
G.S.R. 162(E)] 

Ministry of Home Affairs [Ministry of Home Affairs, Department of Official Language, Central Hindi 
Training Institute, Hindi Teaching Scheme, Assistant Director (Hindi Typewriting and Hindi 
Stenography) Group ‘A’ Post, Recruitment Rules, 2025 Noti. No. G.S.R. 163(E)] 

Ministry of Home Affairs [Ministry of Home Affairs, Department of Official Language, Central Hindi 
Training Institute, Hindi Teaching Scheme, Joint Director (Hindi Typewriting and Hindi 
Stenography) Group ‘A’ Post, Recruitment Rules, 2025 Noti. No. G.S.R. 166(E)] 

Ministry of Home Affairs [Regional Implementation Office of the Department of Official Language, 
Stenographer Grade I (Group ‘B’ Post) Recruitment Rules, 2025 Noti. No. G.S.R. 167(E)] 

Ministry of Housing and Urban Poverty Alleviation [Metro Railways (Naming or Renaming of 
stations) Rules, 2026 Noti. No. G.S.R. 176(E)] 

Ministry of Law and Justice [Ministry of Law and Justice, Legislative Department, Vidhi Sahitya 
Prakashan (Group 'A' posts) Recruitment Rules, 2026 Noti. No. G.S.R. 180(E)] 

Ministry of Law and Justice [Income-tax Appellate Tribunal, Library and Information Assistant 
(Group ‘B’ Posts) Recruitment Rules, 2026 Noti. No. G.S.R. 63] 

Ministry of Petroleum and Natural Gas [Liquefied Petroleum Gas (Regulation of Supply and 
Distribution) Amendment Order, 2026 Noti. No. S.O. 1333(E)] 

Ministry of Power [Central Electricity Regulatory Commission (Appointment of Consultants) (Sixth 
Amendment) Regulations, 2026 Noti. No. L-7/1/0S44(59)-CERC] 
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Ministry of Shipping [Draft- Marine Aids to Navigation (Vessel Traffic Services) Rules, 2026 Noti. 
No. G.S.R. 172(E)] 

  
State Rules   [10] 

Food Safety Officer, Department of Food Safety, Recruitment Rules, 2026 
Odisha Industrial Security Force Method of Recruitment and Conditions of Service of Constables, 

Havildars and ASI (Armed) Orders, 2025 
Odisha Civil Services (Rehabilitation Assistance) Amendment Rules, 2025 
Odisha Administrative Service Group - A (Junior Branch) (Probation and Departmental Examination) 

Amendment Rules, 2025 
Odisha Revenue Service, Group-B (Probation and Departmental Examination) Amendment Rules, 

2025 
Orissa Civil Service (Rehabilitation Assistance) Amendment Rules, 2010 
Orissa Gram Nyayalayas (Court) Rules, 2009 
Orissa Gram Nyayalaya Staffs (conditions of service of Officers and Staffs) Rules, 2010 
Orissa Development Authorities (Amendment) Rules, 2010 
Odia University First Statutes, 2025 

  
State Notifications   [10] 

Odisha [Noti. No. 16668-SC/5-3/2009(Pt-I)/Gen] 
Odisha [Noti. No. 11771-GAD-SC-RAS-0033/2024/Gen] 
Odisha [Noti. No. 311-R-XI-18/2009] 
Odisha [Noti. No. 21102-HE-UNE-UNI-I-0004/2024/HE] 
Odisha [Noti. No. 16614-HOME-DA1-Rules, 0001/2018/D&A] 
Odisha [S.R.O. No. 377/2010] 
Odisha [S.R.O. No. 376/2010] 
Odisha [Noti. No. 13361-RDM-GOEA-MISC-0101/2024/R&D.M.] 
Odisha [Noti. No. 13368-RDM-GOEB-MISC-0008/2024/R&D.M.] 
Odisha [Noti. No. 4318-TRN-LC-MISC-0094/2027] 

  
Foreign Act   [1] 

Directive 2003/88/EC of the European Parliament and of the Council 

  

  
 

 

 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003239298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003247567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003229615


 - 115 - 

© EBC Publishing Pvt Ltd 

To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

                    

https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

